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(Andhra Pradesh), Shrimati Vandana Chavan (Maharashtra), Shri Rajmani Patel
(Madhya Pradesh) and Dr. Sasmit Patra (Odisha).

Concern over various problems faced by journalists
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MR. CHAIRMAN: The following hon. Members associated themselves with the issue
raised by the hon. Member, Shrimati Seema Dwivedi: Dr. Ashok Bajpai (Uttar
Pradesh), Shrimati Sumitra Balmik (Madhya Pradesh), Dr. K. Laxman (Uttar
Pradesh), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Vijay Pal Singh
Tomar (Uttar Pradesh), Shri Niranjan Bishi (Odisha), Shrimati Mahua Maji
(Jharkhand), Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Dr.
Amar Patnaik (Odisha), Shrimati Sulata Deo (Odisha) Shri Kanakamedala Ravindra
Kumar (Andhra Pradesh) and Dr. Sasmit Patra (Odisha).
Now, Shri Aneel Prasad Hegde.

Concern over negative impacts of Genetically Modified (GM) Crops on the Indian
People

SHRI ANEEL PRASAD HEGDE (Bihar): Mr. Chairman, Sir, thank you for giving me an
opportunity to speak on an important issue of the health and socio-economic impacts
of GM crops on the Indian people. The Bt-gene (GMO) was introduced into Hybrid
Cotton in India, the only country in the world to do so, as a 'value-capture
mechanism'. Conservative estimates indicate that Indian farmers may have paid an
additional amount of Rs. 14,000 crore for Bt cotton seeds and trait fees between 2002
and 2018. The hybrid technology disallows seed-saving by millions of small farmers.
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Yet, the plan is to similarly use hybrids in other Bt and HT (Herbicide tolerant)
crops and also to commercialise HT GM HYBRID DMH11 Indian mustard developed
by Dr. Deepak Pental. Herbicide tolerant crops are pesticidal crops used to Kill
weeds, a serious health hazard. A failed unsustainable technology world-wide, it has
led to resistant superweeds and huge increases in pesticide-use.

HT Hybrid DMH-11 cannot dent India's oilseeds imports, because it is out-
yielded by non-GMO mustard hybrids and varieties. India imports illegal GM canola
rape oil, which is not Indian Mustard. The fact is that herbicide-tolerant hybrid
mustard will contaminate in a few short years non-GMO Indian mustard and destroy
Indian mustard farming. The socio-economic environmental impact of GM technology
on India's farming, contamination of our non-GMO organic exports, health and food
security are not assessed. These are questions of ethics. We should be listening not
to scientists and large businesses, but to experts on social justice, human rights,
animal welfare and third world development, the very experts that are not consulted.
The evidence against GMO is incontrovertible. GMOs will destroy Indian agriculture,
which is non-GMO and our export markets, of thousands of crores. By the way, Sir,
the scientist who has developed this GMO DMH-11 is a person against whom
allegations of plagiarism, forgery and theft of seeds were there and he had to go to
the Tihar Jail. Thank you, Sir.

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shri Aneel Prasad Hegde: Dr. Amee Yajnik (Gujarat), Dr.
Fauzia Khan (Maharashtra), Dr. Amar Patnaik (Odisha), Dr. Santanu Sen (West
Bengal), Shri M. Shanmugam (Tamil Nadu), Shir Nlranjan Bishi (Odisha), Shirmati
Vandana Chavan (Maharashtra), Shrimati Mahua Maji (Jharkhand) and Dr. Sasmit
Patra (Odisha).

Need for Government interventions and legislations for regulating Al-generated
deepfake videos
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